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Joint Inspection Report 
 

Joint Inspection Report in the Matter of OA No. 232/2024 (PB) 
(Rajendra Singh V/s State of Madhya Pradesh)  in compliance of 

the order issued by the Hon’ble National Green Tribunal, 
Principal Bench, New Delhi on dated 29/11/2024  

 

Background :  

     Hon’ble NGT Principal Bench has registered the application suo-

moto on a letter petition dated 04/09/2023 sent by Shri Rajendra Singh, 

R/o A-507, Kalyank Sampat Garden, Bichouli Mardana Indore (M.P.). The 

Applicant has made complaint in the letter that the Management of Women 

Polytechnic College, situated at Rajendra Nagar, Indore, M.P., has got five 

green trees cut illegally on 02.09.2023 and thereby, caused damage to 

environment.”  

Hon’ble National Green Tribunal (NGT) has passed the following 

directions on dated 13/05/2024 in para 2, 3, & 4: 

2. In our view, the complaint raised in the matter can be looked into at the first 

instance by local authorities and, therefore, we direct a Joint Committee 

comprising District Forest Officer, Indore and District Magistrate, Indore to 

verify the facts, collect relevant information and if find any illegality or 

irregularity which involves illegal cutting of green trees, shall take appropriate 

remedial, preventive and punitive action against the violator(s).  

 

3. Compliance Report shall be submitted to Registrar General of this Tribunal 

by the said Committee within two months and Registrar, if finds necessary, 

shall place the matter before the Bench for further orders.  

4. District Magistrate, Indore shall be the Nodal Agency for compliance and co-

ordination.  
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Further in this matter Hon’ble NGT Principal Bench has come up on office 

report pointing out that directions given by Tribunal vide judgment dated 

13.05.2024 in O.A. 232/2024, Rajender Singh vs. State of Madhya Pradesh 

has not been complied with and no compliance report has been filed by 

Joint Committee comprising District Forest Officer, Indore and District 

Magistrate, Indore  &  Hon’ble NGT Principal Bench. 

Hon’ble National Green Tribunal (NGT) has passed the following 

directions on dated 29/11/2024 in para 5: 

5. However, before taking any further action in the matter, we find it 

appropriate to give one more opportunity and direct District Forest Officer, 

Indore and District Magistrate, Indore to submit compliance 13.05.2024 within 

three weeks, failing which, District Forest Officer, Indore and District 

Magistrate, Indore shall appear personally before Tribunal.  

In compliance of aforesaid directions issued by the Hon’ble NGT 
following Officers have been nominated from respected Departments to 
visit the site and submit the report :  

1 District Magistrate, Indore  Shri Vinod Rathore, SDM Rau, 
District Indore  

2 District Forest Officer, Indore Shri K.K.Ninama, SDO Forest, 
Indore   

 

Following Officers has visited the site on dated 02/01/2025  to verify 
the facts :  
 

i. Shri  Vinod Rathore, SDM, Rau, Indore 

ii. Shri K.K.Ninama, Sub Div Forest Office,Indore 

iii. Shri Manoj Jain, Udyan Adhikari, Indore Municipal Corporation 

(IMC), Indore 
 

Panchnama during inspection was prepared, copy of which is enclosed as 

Annexure-1. 

Observations during Site Visit:  

1. Government Mahila Polytechnic College is operated in Rajendra Nagar, 

Indore in an area of about 10 acre. There are many types of thorny 

bushes and trees in the said premises. There is a hostel for girl 
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students and residences for the college employees in the institution's 

campus itself.  

 
2. It is found that 05 nos of trees has been cut in college premises. 

Principal , Mahila Polytechnic College has told that due to the bushes, 

poisonous animals roam in the institution and due to some trees 

being bent rather than straight, the entry of anti-social elements 

remains, which creates an atmosphere of fear among the students and 

employees living in the campus. For safety purpose these trees has 

cut.  

 
3. Government Mahila Polytechnic College ,Indore has submitted there 

reply in this matter to District administration which are enclosed as 

Annexure -2 & 3. Stated that  

 
(i) Plantation  has been carried out by Officers, employees & 

student of College  in premises every rainy season. 

(ii) Peacocks are in campus due to thick plantation & residents are 

managing food for them. 

(iii) College management is always doing well in favor of 

environment. Camps are organized by student of college under 

Rastriya Sewa Yojna for betterment of environment. 

(iv) Trees are cut only due to safety purpose &  no other issues. 

(v) Institute has submitted reply to IMC vide letter no 1542 dated 

06/09/2023, which is enclosed as annexure- 4. 

 
4. Indore Municipal Corporation(IMC)  officers has inspected the site on 

01/09/2023 & prepared panchnama, which is enclosed as Annexure-

5.IMC has issued notice to institute vide letter no 1470 dated 

05/09/2023, Which is enclosed as annexure-6.IMC has imposed 

penalty of Rs 25000/- for tree cutting without permission vide letter 

no, 1968 dated 13/10/2023, letter no 2232 dated 21/11/2023 which 

are enclosed as Annexure -7,8. 
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Photographs during site inspection Govt Mahila Polytechnic College, Indore on dated 03/01/2025 

 

 

 

 
Visit of Govt Mahila Polytechnic College ,Indore 

 

 

 

 
College campus 

 

Tree cuting 
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Tree cutting 

Electric wire  near tree branches                                     Tree fallen 
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